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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH:HYDERABAD:\',
.2 . . .

MA.NO, 882/2000
. IN
PA$ND, 355/1999 _
Betusen = . | _ ~ Datet 25-10=-2000

P.Adivéppa" ' ) . «Applicant
“And -

1e. The Secratary,fMin of Environment ard Roraests
... C60,Complex,Negu Dalhi,
2., The Sscretary,UPES, Dholpur House, New Delhi, -
3o The Secreatary,Govt A.P, Secrefariat yHyderabad.
4, The Secretary,Enu1ronment & Forest amd Science
.. and Technology,Secretatiat,Hyderabad,
S5« The Principal Chisf Conseruator of Forests
- Govt of A, P. Hyderabad.

h’Q{.Reshondents:

Counsel for the Applicent | ..Mr K.laxminarasimha -
Counsgsl for .the Respondents . .+ 0f BN;Sharma,Sr,CGSC -
_ _ SIS oo M uU.Anilkumar,Govt A.P.
CORAM o |

THE HUN BLE MR R. RANGARAJRN MEMBER (ADMN)
THE HON'BLE MR BS.JAT PARA1E3HUAR tMEMBER (EUDL)

FERER"

THE'TRfSUNAL MADQ?HE‘FULLDUING ORDER

HEARD Mr Ke Lakshmlnarasimha fir MC. Jacob Por Mr BN Sarma - ’ﬂ
and Mr Srlnlva for Mr VV.Anil Kumar. o s v
Nﬂ 13~m0t npposed. Under the circumstancesa rafarred to the
MR is alloued. B _ _ : L \

: The 0A is taken on recorrd Reglstrg to list tha 0A .Por
final- haarlng in dus course. . .

Oeputy Registrap




